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ORDER
Ld. Counsel for the operational creditor and the

corporate debtor are present.

In compliance of the direction dated 15/11/2017

operational creditor has filed supplementary affidavit and the




Ld. Counsel for the corporate debtor has submitted that no
further rejoinder is needed.

List on 03/01/2018 for admission.
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(Jinan KR.)
Member (J)




